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information Is being collected and 
will be laid on the Table of the 
~ s  as soon as possible. 
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Beaa Project 

455. sJiri Daljit SiD&'b; Will the-
Minister of IrrigatiOD aDd Power ba 
pleased to state: 

Ca) the acreage proposed to be ac-
quired for Beas Project Unit No. I 
and II in Himachal Pradesh areas by-
the Project authorities; 

Cb) date of requisition sent ta-
Himachal Pradesh authorities for ac-
quiring that area; 

(c) whether the land has been ac-
quired; and 

Cd) if not, what steps Government 
propose to take to expedite acquisition. 
of land so that the execution of the· 
Scheme may not be delayed? 

The Minister of State In the MInIs-
try of IrrIptlon and Power (Sbrf 
Alacean); (a) to (d). The information· 
I. being collected and will be laid on 
the Table of the House when received. 

L.LC. IAaDa to states for ~ 

8chemeI!I 

C56. Shri Seshiyan; Will the Minis-
ter of FinaJ¥:e 'be pleased to state: 

(a} the Sta.teJwise allotmen' of" 
loans from the Life Insurance Cor-
poration tor housing schemes so tar;: 
and 
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(b) whether and separate allot-
ment has been made for housing 
"scheme far the employees of the Life 
Insurance Corporation! 

The MiJdster of FiDaDce (Shri 
Morarji Desai): (a) 

Andhra Pradesh 
Assam 
Bihar 
Gujarat ' 

u 
Kerala ' 
Madhya Pradesh 
Madras, 
Maharashtra 
MJsore ' 
Orissa . 
Punjab 

ajasthan 
Uttar PraLcsh 
WcstBengal 

TOTAL 

'" Drawn 

(Rupees in lakhs) 

4IO '46 
27' 15 

150 '65 
80'10 

'ro 
70'20 

251'45 
354'00 
337'75 
24 " < 
155" , 
262'85 
231 '21 

-247"50 
492 "63 

352 '21 
8'90 

77'65 
45' 10 
J' 
45'20 

197'95 
299'25 
171 '00 
189'45 
130 '85 
184'85 
184'46 
128'00 
365' 13 

(b) No separate allotment as such 
ha:9 beent made for the housing 

,scheme for the employees at the Life 
Insurance Corporation: but loans are 
'advanced. to the Co-operative Hous-
ing Societies of the employees of the 
Corporation u 8DcI whllD BUch 5<, 
cieties approach the Corporation for 
loans under the scheme, To-date a 
~  loan at Rs. 37,59,225 has been 
sanctioned. out of which So far 
Rs, 9,42,926 have been actually dis-
bursed, 

,Centre-state FiDancial Relatiollahlp 

451. Shri Umanath: Will the Minis-
"ter of Finance be pleased to state: 

(a) whether Government have con-
sidered the recommendation of the 
Third Finance Commission to appoint 
a High Power Commission to review 
and recommend on the Centre-State 
mnancial relationship: and 

(b) if KO, what is the decision at the 
'Government! 

The Minister of Finance (Shrl 
Morarji Desai): (a) and (b), AI. elI:-
plained in paragraph 5 of the Ex-
plana tory Memorandum laid on the 
Table of the House on 12th March, 
1962, this recommendation did not 
require any immediate decision, The 
recommendation will be considered 
well before the appointment of the 
next Finance Commission and ~~  

settlement of the arrangements for 
financing the Fourth Plan, 

Remittances from IlldiaD CitlzeD.II 
Abroad 

t5l!. f Shri K. C. Pant: 
Shri Morarka: 

Will thE! Minister of: PlDaDee be 
pleased to state: 

(a) the amount of r ~ re-
ceived. from Indian citi2ens abroad 
during the last three years: 

(b) whether it is on the increase; 
and 

(c) if so, the reasons therefor? 

The Minister of Finance (Shri 
Morar.li ne.i): (a) The amount of 
remittances received from Indian 
citizens abroad during the last three 
years was as under: 

Year 

Ib) No sir, 

(c) Does not arise, 

in Lakhs of 
rupees 

40 ) 
271 

Rise In Nationallllcome 

459, Sbrimatl MaimoOna Saltan: Will 
the Minister of Finance be pleased to 
state: 

(a) how far the National Income had 
risen during 1961-62: 

(b) how far the I'onsumers' price 
index had risen during that year; 
and 




